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Central Acdministrative Tribunal, Allahabad.

Fegistration TA No. 776 of 18687 W.P.No.4055 of 1981 )
fohd. Anis Qureshi SR Applicant
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Union aof India anc others % ale Fespondents.

Hon.P.S.Habeeb Mohd.AlN
Hon.J .P.Sharma, Jl

s

The Applicent, a Chief Operating Superintendent of
the horth Eastern Railuay, Gorakhpur, filed this writ petition
in 1981 praying that the Respondents be restrained from retir-
ing him w.e.f. EC:E.ED as his date of birth is 22,11.26 and
not 25.2.23 as recorded in the official recorcs. The Applicant
haes already been retired. From both the datg of birthes, the
Applicant hss alreaoy atteined the age of 5u§erannuatinn.
Fe has not aﬁendéu the petition nor eany amencment application
is pencing dispossl on the record. In such circumstances,
the petition has become infructuous.

A The petition is cismissec as infructuous without any

orcer as toc costs.
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MEMBER (J) MEMBER(A)
Dated: 17.5.1980
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